F.No. 008/drt-ddn/2016/0S/{c / (- Dated: 29.06.2018
Government of india.
Department of Financial Services.
DEBTS RECOVERY TRIBUNAL, DEHRADUN
nd Fioor Paas Thwe

Saharanper Road Deniradun v r | Zad1

Vacancy Circular

~

Sub: Engagement of retired Stenographers and Assistant/Accounts Assastant purely on
Contractual assignment.

Ldophcations  from- the  retred  officials who “have worred  as FR O

Officer/PS/PA/Stenographer/Section  Officer/Assistant/Acounts  Assistant o on eoiales?
pests i Central/State GovernmentiHigh CourtDistrict Court are invited  for the st
Stenographier and AssisiantAccount Assistan' in connection with Trbunal work an the
Following terms and conditions -

1. -Period of Contract : The period of contrac! initally will be fo- one year which may b axten e
depending upto three years Engagement on contract: mf basis wll be subtect fo satsiac
performiance and it can be terminated by the Trbunal withoul assning any easen o

i

4t aoy e The short term contrantyal assiane ent sbadl no ¢o
confiiuance it sarvice,

e any nant o cuss reguilsr

2. Remuneration : The Consolidated mon*h!y remuneration for the refired offcicis wi te
follows -
'S, Level of retired officer/ official - Consolidated monthly
No. ' " remuneration payable

1 Stenographer | Rs 3000000

2 AssistanVAccounts Assistant - “Rs 2500000

3. The relired employees engaged on contraclual assignment wil! not be enutled for o quis
suc,h as HRA, DA and reshienﬁ!d! accommedatcn

4. Age Limit: Tiw mAximum ago it for the apnicants in 70 years as on 01.08.2018

wn

Leave : They wil nol be entifled to any reqular leave except casudl ieave on pro-rata basis

B They wul work under the supervision of Hon'bie Presiding Officer. Apart from thew norma
duties, they snall also carry out and perform such other duty as may be assigned to them from
time to time

7 Their working days and working hours shall be same as are: apphicable i the case of servine
cfficials

8 They wil have the oplien 1o pve up therr assianment-by aivng one month s advance witten
nelice to the Registry




Last date for submission of application : The interested retired Employees belonging 10 the
above-calegories who fulfil the above eligibility condition may send ther appfications i the
enclose prescribed Performa to Registrar(i/c), Debts Recovery Tribunal, %hradun. lind
Floor, Paras Tower, Mazra, Saharanpur Road, Dehradun by 28-07-201 . Applagations
received after due date will not be considered -

' o dNON

(SP Tyagi)
Registrar {i/c). DRT. Dehradun.

Y

Copy to -

The Registrar Generals of all the High Courts.

Under Secretaries to Govt. Of India, All Ministries/Deptt. Of Govt. Of India,
The Registrar, Central Administrative Tribunal.

Chief Secretary to State Govt. Uttrakhand.

District Judge, of all District & Sessions Courts.

Registrars all DRATs/DRTs.

Guard File/Staff selection file.

SO B G b

With a request to circulate the same in the respective offices/staff please.




- FORMAT OF APPLICATION FOR THE POST OF
STENOGRAPHERIASSISTANT/ACCOUNTS ASSISTANT IN
DEBTS RECOVERY TRIBUNAL, DEHRADUN ON
CONTRACT BASIS
11 Name i Full ) Attested copy
| UINBLOCK LETTERG; . photogranh &
2 : Post applied tor o .
"3 Date of Birth (Atech vaid | B
' . proof) : ,

. 4 Fathers Name

5 Addressof correspondence
including telephone
numberand

. e-mailid

8. . Permanent Address

| 7 ' Present Occupation it any

| 8  Educational qualification

’ 9. | Details of employment during last 10 years before retirement
| | (Attach pension document or other documents in respect of retirement from Gowt Office)

| Nemeand addressof | Designation | Whether Perod [ Nature of duty
- employer | scale of pay  -regular _ cfservice . experence
? L including deputation/ i

| presentpay | adhoc } :
' ' From ; 10

.

i
§

L4 Sor e
£10. | Time required for joining
i - the post .

It 15 certified that the information furmished above 15 correct and true to the best of ‘my

krowledge.

Signature
Place:- . : . Neme.
Date - '




